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The 20 June 2024

No.- P.A.1/V.P.-16/2009-501/ The Following order of the Governor of Bihar dated-
20.06.2024 is hereby published for general information :-

“In exercise of the powers conferred under Sub Clause (1) of
Article 184 of the Constitution of India, I, Rajendra Vishwanath Arlekar,
Governor of Bihar, hereby appoint Sri Awadhesh Narain Singh, Member,
Bihar Legislative Council as the Acting Chairman to perform the duties of
Chairman of the Bihar Legislative Council with immediate effect.

Patna, Rajendra Vishwanath Arlekar,
Dated-20.06.2024 Governor of Bihar.”

Sushil Kumar Mishra,
Deputy Secy. to Govt.
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